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FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
LXTECH INDIA PRIVATE LIMITED

Sl.| Particulars | Details
No| ,
1. | Name of Corporate Person | LXTECH INDIA PRIVATE LIMITED
2. | Date of incorporation of Corporate Person 128eptember2019
3. | Authority under which Corporate Person is | Registrar of Companies, Telangana
| Incorporated/ registered _
4. | Corporate Identity No. / Limited Liability| U72900TG2019FTC135392
| Identification No. of corporate Person
5. |Address of the registered office and| PT75-79, Khajaguda, Serilingampally,
| principal office (if any) of Corporate Person | Rangareddy, Telangana-500104, India
6. | Liquidation Commencement Date of| 03April 2025
| Corporate Person _
7. | Name, Address, Email Address, Telephone | Name: Mr. Venka Reddy Bathina

Number and the Registration Number of | IBBI Registration No.: IBBI/IPA-002/IP-
the Liquidator N00645/2018-19/12032.Address: Flat No.406 &

407, 4th Floor, MGR Estates, Dwarakapuri Colony,
Punjagutta,Hyderabad-500082, India. Mail ID:
| | bvres123@gmail.com. Ph: +9190142 90839
8. | Last Date for Submission of Claims 03 May 2025

Notice is hereby given that the Lxtech India Private Limited has commenced voluntary liquidation on
03 April 2025.
The stakeholders of Lxtech India Private Limited are hereby called upon to submit a proof of their claims,
onor before 03 May 2025, to the liquidator at the address mentioned against item-7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. Sd/-
Venka Reddy Bathina
Liquidator in the matter of
Lxtech India Private Limited
IBBI Reg No. IBBI/IPA-002/IP-N00645/2018-19/12032
Authorisation for assignment valid till 31/12/2025

Date: 07 April 2025
Place: Hyderabad

GANNAVARAM BRANCH
(G082), #1-183, Opp.Mee Seva Kendra,
snnagar Colony, Gannavaram, A.P

dfe] dm Canara Bank

(1). Sri Raghuram Matta, S/o Kasiviswanadha Rao, 0 No. 2-15, Main Road
Mear Ramalayam, Gangaram  Bethupally, Khammam-507303. (Mortgagor
& Borrower), {2). 8ri Raghuram Maita, S/o Kaslviswanadha Rao (Adiya
Haights), Platinum Entity, H Block, Fourth Floor, Flat Mo, 408, Chinnaoutpally
521258 (Mortpagor & Borrowaer). (3). Smt Matta Leela Rani, W/o Raghuram
Matta, D No. 21-15, Main Koad Near Ramalayam, Gangaram, Bethupally,
Khammam-50 303 {Guarantor), (4). Smt Matta Leela Ranl, Wio Raghuram
Matta (Aditya Heights) Platinum Entity, M. Block, Fourth Floor, Flat No. 408
Chinnaoutpally-521258 (Guarantor)
Daar Sieifadam,
Sub: Demand MNobice msued under Section 13(2) of the Securitisation &
Recanstructian of Financial Assets & Enforcement of Security Interest Acl, 2002,
That Srl Raghuram Matta & Smit Matta Leela Ranl has avased ihe followng Ioans’
cradl facilies tram our Canara Bank, Gannavaram Branch tram ime 1o ime

Nature of Loan & Loan Amount & Rate of
Loan Alc No, Sanction Date Total Liability Iinterest
Housing Loan Rs. 30,00,000/-

Alc. No, 164001676761]| Dt 27122029 | RS 25.71.662- | 11.60%

Ihe above sad loan/credil facillies are duly secured by way of morgage of
ihe assels more specifically described In the schedule hereunder, by virue of
the relevant documenis execuled by vou in our favour. Since yvou had faied o
discharge your labiities as per e terms and condifions slipulated, the Hank
has classfied the debl as NPA on 27.03,2023. Hence, we hereby issue this
notice to you under Section 13(2) of the subject Act calling upon you fo discharge
the entire liability of Rs. 25,71,862.00 (Rs Twenty Five Lakhs Seventy One
Thousand Six Hundred Sixty Two Only) wilh accrued and up-lo-dale interesi
and other expenses, within 60 days from the dale of the nolice, failing which
we shall exercise all or any of the nghts under Section 13(4) of the subject Ac

Further, you are heraby restrained from dealing with any of the secured
assels mentioned in the schedule in any manner whatsoewver, without our pnor
consant. This is without prejudice to any other rights available o us under the
subject Act and/or any other faw in force

Your altention is invited to provisions of sub-section (8) of Section 13 of the
SARFAESI Act, in respect of ime available, to redeem the secured assets

The demand notice had also been issued fo you by Registered Post Ack due
o your last known address available in the Branch Recard

The specific details of the asset
Mortgaged ! Hypothecated are enumerated hereunder:

em No. 1: Al that piece and parcal of an extent of 14055 56 59 Yds sile
pearing B.5. No. 139724, 139728, approved plan from ARPCRDA wide File
Mo, RCC2-6602014, BP. Mo 11152015 sitluated at China Avutapalli Vikage,
China Avutapalli Gramapanchayat, Krshna Disfrict within the jursdiction
of Gannavaram Sub Regisirars' Office, Vijayawada Easl Disincl Regisirars
Cffice being bounded by. East; Donka & Park, South: Properly of Pollun
Rajarao and others, West: Property of Potiuri Rajarao, Manchineni Bhavani
& Srinivaza Rao and others, North: Road. In the above four boundanes an
extent of 14096 96 sq.vds or 11786 468 sq mis site in which undivided joini
share 58 5 Yds or 49,33 54 Kis sila

i In the above llem No. 1 consirucied an apartment in the name
and style of (ADITYA HEIGHTS) PLATINUM ENTITY in which H Block, Fourih
Floar, Flat No. 408 being bounded by, East: Open fo sky, South: Comman
Corridor, West: Commen Cormdor, North: Open fo sky In between four
boundaries 883 Sq. Ft plinth area of Flat, 246 5g.F1 of common Area, 100 5q
Ft of Car Parking area and with all its easement rights therein. Name of Title
Holder: Sri Raghuram Matta, S/o Kaslviswanaha Rao.
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through E-Auction.

<~ VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai

400015. Maharashtra. CIN No.: U65922MH2005PLC272501

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged
to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be
referred herein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis

Itis hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

borrower, co- borrower,

SN | Account No. and Name of

Reserve Price,
Earnest Money

Date & Amount as per
Demand Notice U/s 13(2) &

Descriptions of the property/Properties

E-Auction Date and Time,
EMD Submission Last

Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date
1 LP0000000148482 Demand Notice Date Completed Shops bearing Numbers F-14] Rs.7320000/- | 07-05-2025 Timings 11:00
T Vijaya Tulasi (Borrower), 27-May-24 & Amt Rs. And F-15, First Floor, Land Forming Part off  Rs.732000/- AM to 4:00 PM ,
Tirupanapati Balasubramanya [ 3916792 as on 27-May-24 + |the Premises Bearing Municipal Numbers 3- 06-05-2025 up to 5:00 PM.,
Rajender (Co-Borrower) Interest Cost etc. 5-944 And 3-5-944/a, Survey No0.137, 18-04-2025

Jananpriya Commercial Complex Also
Known As Kubera Towers, Narayanaguda,
Himayathnagar, Narayanguda, Hyderabad,
Telangana- 500029.Shops bearing Number
F-14, admeasuring 305 Sq.ft And F-
15,admeasuing 305 Sq.ft , total admearing
610 Sq.ft.

& 15-Feb-25

Date : 07.04.2025
Place : Hyderabad

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,

prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street I, Opp. Orient Club, Near Gujrat

College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813

6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net

2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.

3. For more details about the property kindly contact to Authorized officer Mohammad Hafeez, Contactno. 8106444786
THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Vastu Housing Finance Corporation Ltd

Authorised officer

CIN: L65990MH2010PLC240703

Home First Finance Company India Limited

Website: homefirstindia.com Phone No.: 180030008425

You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has stood as borrower/co- borrower guarantor for the loan
agreement. Consequent to the defaults committed by you, your loan account has been classified as non- performing asset on 05-04-2025 under the provisions of the Securitisation &
Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 (in short SARFAESI Act). We Home First Finance Company India Limited have issued Demand Notice u/s 13(2)
read with section 13(13) of the SARFAESI Act to the address furnished by you. The said notices are issued as on 05-04-2025 and these notices state that you have committed defaultin payment of
the various loans sanctioned to you. Therefore, the present publication carried out to serve the notice as the provision of Section 13(2) of SARFAESI Act and in terms of provision to the rule 3(1) of
the Security Interest (Enforcement) Rules, 2002

Email ID: loanfirst@homefirstindia.com

Sl

No.

Name and Address
of the Account, Borrower(s)
& Guarantor(s)

Details of the security to be enforced

Total Outstanding as on
date of Demand Notice plus
further interest and other
expenses (in Rs.)

Date; 29.03.2025, Place: Vijayawada Sd/- Authorized Officer, Canara Bank
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10.

1.

12.
13.

14.

15.

16.

18.

19.

20.

You are hereby called upon to pay Home First Finance Company India Limited within the period of 60 days fro5196 (Old), New Municipal No.17-2-180, admeasuring 300 Sq.yds., situated
atChawaniNadiAli Baig Hyderabad Telangana 500023m the date of publication of this Notice the aforesaid amount with interest and cost failing which Home First Finance Company India
Limited will take necessary action under the Provisions of the said Act against all or any one or more of the secured assets including taking possession of secured assets of the borrowers,
mortgagors and the guarantors. The power available to the Home First Finance Company India Limited under the said actinclude (1) Power to take possession of the secured assets of the
borrowers/guarantors including the rights to transfer by way of lease, assignment of sale for releasing secured assets (2) Take over management of the secured assets including rights to
transfer by ways of lease, assignment or sale and realize the secured assets and any transfer as of secured assets by Home First Finance Company India Limited shall vestin all the rights
and relation to the secured assets transferred as it the transfer has been made by you.In terms of the Provisions of the Section 13(13) of the said act, you are hereby prohibited from
transferring, either by way of sale, lease or otherwise (other than in the normal course of your business), any of the secured assets as referred to above and hypothecated/mortgaged to the

Kudupudi Ramakrishna-
Kudupudi Sribala

Biradar Dhanraj,
Biradar Laxmi Bai

Bandi Sadanandam,
Bandi Ramadevi

Eaddu Chandram-
Eddu Umadevi

Rudramalla Adamu,
Rudramalla Yesumary

Bairisetti Naga Raju,
Bhairisetti Suresh, B Sridevi

Medipelli Kamalakar-
Medipally Bhavani

Dondapati Kalyan Babu-Dondapati
Venkata Reddy, Dondapati Vani

Mekala Ravi,
Mekala Renuka

Late Narayandas Sai Krishna Achari
(Deceased), Narayanadas Pandu Ranga
Achari, Other Legal Representatives of
Late Narayandas Sai Krishna Achari
(Deceased)

Konatham Sagar Babu-
Konatham Krishna Veni

Mitta Meera Bai-Santosh Goud Mitta,
Mitta Goverdhan Goud

Rokkam Gangadhara Rao-
Rokkam Tulasi

Shaik Masthan Vali, Shaik Tabusum

Thaduri Rakesh, Taduri Ramu, Taduri
Venkataiah, Taduri Vasntha,

Neerudi Srinu-
Basker Barghavi

Sunkari Rajesh, Burra Ravali,
Sunkari Nirmala

M Ramesh-
Malavath Mangamma

Vadtyavath Sevya Naik-
Vadthyavath Vijaya

Kona Veera Gurunadh Rao-Kona Surya
Narayana, Ramalakshmi Kona

Plot No.39 North Part, In Sy.N0.39 &40 Of " VRR HOMES PHASE-I" Situated at Ahmedguda Village & G.P.,
Under Keesara mandal, Medchal Malkajgiri District, Telangana,Hyderabad,Telangana, 500083 Bounded
by: North-Plot No-38, South-Plot No-39 South Part, East-25 Wide Road, West-Plot No-25.

Plot no.74 North part, In survey No.44, Situated at Jalpally village,Balapur Mandal, Ranga Reddy District,
Hyderabad,Telangana,500077 Bounded by: North-Plot no 73, South-Plot no 74 South part, East-25 Feet
wide road, West-PlotNo 79.

Plot No:36/2(Part), Survey No:965, Deendayal Nagar, Situated at Hanamkonda Revenue Village & Mandal,
Hunter Road, Hanamkonda District , Warangal urban,Warangal, Telangana,506001 Bounded by: North-Plot
No.36/1 of S.Radhamma, South-30' Wide Road, East-Land of Others, West-Plot No.36/3 of P.Lawzvanthy.

Part of House No.6-11-84/1 (Western Part), (PTIN No.1060603106 ) On Plot No.21/Part, In Survey No.26 &
27, Situated at Kattedan (Shivarampally) Village, under GHMC Rajendranagar Circle, Ranga Reddy
District ,Hyderabad,Telangana,500030 Bounded by: North-15-0" Wide Road, South-Neighbours Plot,
East-Partof House No-6-11-84/1 (Eastern Part), On Part Plot No-21/Part, West-Neighbours Plot.

House-D.No.1019,Guntur Dist,Guntur Sub Div,GMC Area,Guntur village D.N0.1019,Municipal Old Ward
No.6,New Ward No.11,BlockNo.8,T.S.N0.516,0ld asst no.21456/A,New asst n0.1021072381,Door No.16-
5-135,Guntur,Andhra Pradesh,522002. Bounded By : East by - Road, South by - Property of kollamala
Yesu Bakta, West by - Property of pedda Achayya & kondraju joseph, North by - Property of Schedule -B.

Flat-Vasantha of galaxy city D.No: 31-55-16/8GF8, L.P.NO:8/95, Flat.No:G8 in Ground Floor, Siddartha
nagar, Plot.No:47,48,49,50,51,52,53,54,55,56,57,58,59,60,61,62,63 & 64 covered by S.No: 1/3 of
Vadlapudi Village, GVMC,VISAKHAPATNAM,Andhra Pradesh-530012. Bounded By : North by - Common
Corrdior, South by - Opento sky, East by - Flat No. G-7 & Common Wall, West by - Open sky.

H.No-1-14/5, Sy.No-265, Roopireddypalli Village & GP, Regonda Mandal, Jayashankar Distrcit,
Warangal, Telangana,506164 Bounded by North-House of M. Lakshmaiah, South-House of M. Prabhakar,
East-15'Wide Road, West-Plot of M.Sampath.

Flat-Door No. 4-8(old), 3-10(new), R.S.no72-14, Assmnt no.331,near Baptist Church, Padamati
Harijanawada, Mantripalem Village and Panchayat, Nidumolu Sivaru,Movva Mandal, Movva-521150.
Bounded By : North by - Property of Kumpati Chandrakantham, South by - Property of kolluri Aasivadam,
Eastby - 8.0 Feetwide Road, West by - Property of Panchayat and Church.

House No. 17-5-612, Harijanawada, Urus, GWMC Limits, Warangal City &
District,Warangal, Telangana,506002 Bounded by North-Existing CC Lane, South-House and Open Place
of Mekala Vijaya, East-20' Wide Road, West-CC Lane.

Flat-Sy.No.357/1, H.N0.22/50D-357(0Old), H.No.9-471(New) , Ward No.09, Block No.01, Byreddy Naagar,
Ass No.1161004957, Nandikotkur Municipality, Kurnool Dt-Kurnool-518401. Bounded By : North by -
House of Guru Swamy Achari, South by - Road, East by - House of C. Ramudu, West by - Public Road.

House-D.No.722, Dr.No.6-20, Asst1020, [Dr.No.6-61] Yenamadala Village GP, Prathipadu Mandal, Sro
Prathipadu, Guntur Dist.,Guntur,Andhra Pradesh-522019. Bounded By : East by - Property of
Jonnalagadda Yesu-25',South by - Property of Jonnalagadda Sudheer Babu-37', West by - Panchyath
Bazaar-23', North by - Proeprty of Pachhala Rathamma-34".

H.No. 01-153/324, (Ward no. 1, Block no.1), Sy.no. 189, Vishwakarma Colony, Suraram Village, Under
GHMC Quthbullapur Circle, Quthbullapur Mandal, and Municipality, Hyderabad,Telangana,500055
Bounded by North-House of Naga Bhushanam, South-20 feet wide Road, East-House of Brahma Chary,
West-20 feet wide Road.

House-Door No.2-125, R.S. No:187/1,assmnt no.209, Near Mee Seva Center, Medinarao Palem Village &
Panchayat, Denduluru Mandal,Eluru,Andhra Pradesh-534432. Bounded By : North by - Property of
Siricholla Rambabu, South by - Property of Rokkam Durga Rao, East by - Joint Passage, West by - Proeprty
of Shaik Galeeb.

Portion of H.No 18-13-8/J/15 & 16, Situated at Bandlaguda Village,Hyderabad,Telangana,500005
Bounded by North-Portion of H.No 18-13-8/J/15 & 16, South-30 Feet Wide Road, East-Neighbours
House, West-Portion of H.No 18-13-8/J/15 & 16.

House No. 2-2-37, Kummari Wada, Bhongir Town & Mandal, Bhongir Municipality, Yadadri - Bhuvanagiri
District, Yadadri, Telangana,508116 Bounded by North-House No. 2-2-38 Of Thaduri Mallaiah, South-8
Feet Wide Way & 3 Combined Way of Thaduri Laxman & Thaduri Venkataiah, East-Nala & 8 Wide Way,
West-House No. 2-2-35 of Thaduri Laxman.

House Bearing No-1-21 (Assessment no 29), Situated At Shivanagar Village & GP, Jinnaram Mandal,
Sangareddy District, Telangana, Sangareddy, Telangana,502319 Bounded by North-10 Feet Wide Road
and House Belongs to Neerudi Laxmi and Neerudi Narsimhlu, South-House Belongs to Rashid, East-
House Belongs to N Narsimhlu, West-House Belongs to N Venkatesh.

H.No0.8-92/A/1, Sy No0.619/B, Near RTC Bus stop, Husnabad Town & Mandal,Siddipet District, Telangana,
Siddipet, Telangana,505467 Bounded by North-House of Polu Komuraiah, South-Road, East-Road, West-
Land of Boppa Raju Narsinga Rao.

H.No0.6-43, Assessment No.8, Pusala thanda village, Kamsanpally GP, Faroognagar mandal, Ranga
reddy district,Hyderabad, Telangana,509216 Bounded by North-House of B Raju, South-C C Road, East-
House of M Sevya & M Ajay, West-Plot of Padma.

H.No.3-32, In Sy.n0.84/1, Pulimamidi revenue village and Gram panchayat, Kandukur mandal, Ranga
reddy district,Hyderabad, Telangana,509325 Bounded by North-House of Bhaskar, South-House of
papya, East-Road, West-House of Mohan.

D.No 60-28-22A, Malkapuram, S.No:13/1, Door Number: 60-28-22A, Old Asst: 78873, New Asst:
1086278166, Visakhapatnam,Andhra Pradesh,530011. Bounded by East-RCC house of Sri.P.Nageswara
Rao, South-Road & House of G.Sanyasamma, West-RCC house of L.Venkata Lakshmi, North-3'-0 Joint
way (common passage) between this property & Rcc house of PushpaAmma

Home First Finance Company India Limited without prior consent of the Home First Finance Company India Limited.

Place: Andhra Pradesh,Telangana
Date: 07-04-2025

Signed by: AUTHORISED OFFICER,
Home First Finance Company India Limited

Rs. 27,40,626

Rs. 9,13,024

Rs. 10,22,448

Rs. 24,62,232

Rs. 11,12,835

Rs. 28,26,857

Rs. 19,28,818

Rs. 10,46,846

Rs. 8,80,110

Rs. 1,53,974

Rs. 14,83,849

Rs. 21,34,460

Rs. 12,99,615

Rs. 34,41,084

Rs. 15,59,521

Rs. 14,17,630

Rs. 10,65,684

Rs. 15,12,254

Rs. 11,85,327

Rs. 13,53,235
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